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Punjab  under IRBP and JRY during 1992-S3 
and 1993-94 is as under:_ 

(Rs.   in lakhs) 

 

TEE MINISTER OF STATE IN 
THE MINISTRY OF RURAL DEV 
ELOPMENT (DEPARTMENT OF 
RURAL DEVELOPMENT) (SHRI 
UTTAMBHAI PATEL): (a) to (c) 
The Executive Committee of Council 
for Advancement of People's Action 
and Rural Technology (CAPART) in 
its meeting held on 17.6.1994 has 
approved a proposal to decentralise 
CAPART by setting up Regional 
Committees. All States would be 
covered by the Regional Committees. 
Further details are being worked 
out. ,.  - 

 

(b) and (c) N0 such Report has been  
brought   to   the  notice  of   this 
Ministry. 

(d) Both the schemes viz. IRDP and JRY 
are closely monitored regularly through 
periodical Progress reports on both physical 
and financial aspects, as well as through field 
inspection by Block/district] State level staff, 
periodical Meetings of central and state 
officials, workshop of Project Directors etc. 
from time to time in order to ensure that funds 
provided under the programmes are 
effectively utilised. The Centre has also 
introduced the scheme of Area Officers 
wherein senior officers under take field 
inspection, in the respective  states  allocated 
to  them. 

Setting- up  of regional    CAPART 
Committee  in the country 

2435. SHRI BHAGABAN MAJHI: Will 
the PRIME MINISTER be pleased   to   state: 

(a) whether Centre has decided to 
set up Regional CAPART (Council 
for Advancement of Peoples Action 
and Rural Technology) Committee 
in different parts of the country; 

(b) if so, what would be the main 
objective? of setting up such CAP 
ART; and ~ ! 

(c) the steps taken to set up the 
CAPART in different States?  


